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MR. DEPUTY CHAIRMAN: Secre-
tary~General will convey to the members
of the bereaved family our sense of pro-
found sorrow and deep sympathy.
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MR. DEPUTY CHAIRMAN: In a few
moments from now, this session of the
Rajya Sabha will come 1o an end. Be-
fore I adjourn the House sine die, 1, on
my own ‘behalf and on behalf of the pa-
nel of Vice-Chairman, thank the  hon.
Members for the cooperation extended by
them in the transaction of the business
of the House.

This being the second part of the Bud-
get Session, the House devoted much of
the time to the main Appropriation Bill
and the Finance Bill, which give effect to
the Budget proposals of the Central Gov-
ernment. Moreover, as per our past prac-
tice, we discussed the working of three
Ministries during the session. As usual, and
as is expected, the Members were quite
alert in inviting the attention of the Gov-
ermment L0 maters of urgent public interest
through Calling Altention Motions  and
Special Mentions. The marathon sitting of
the House (o pass the Muslim Women
(Protection  of Rights on Divorce) Bill
will linger in the kinds of hon, Members
for a long time to come. The valuable sug-
gestions made by the Members during the
two-day debate op the Draft  National
Education Policy deserve a worg of
praise.

Throughout, the Members maintained a
high level of debate, mostly in a cool and
calm atmosphere, in a spirit of give and
take, though on occasions, the atmosphere
was tense. and tempers were frayed al-
beit for a short while, but this ig all part
of the democratic system that we have
adopted.

For some Members, this may be the last
session of the Rajya Sabha, ag their term
will expire sometime in June or July this
year. Some of them may come back while
others will find other avenues to serve
the people and the nation. T wish them
all a bappy and fruitful life.
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I thank you once again for your kind
cooperation,

SHRI S. W. DHABE (Maharashtrg):
Mr. Deputy Chairman, Sir, for some of us
this is the last day of our term and [ amr
very much thankful for the extremels
good coperation and accommodation showr
to us by the Chairman, the Deputy” Chair--
man, other Members of the House and thr
Secrelary-General of this House. Sir, )
only want to place on record that ong
thing which was very much in our minds
this time was the casuality of Special Men:
tions ang Calling Attentions because th
Government business was more. Because,
the Government business was so much.
But whether we are here or not, I would
request the Leader of the House to allo-
cate more days of session of Rajya Sabha

" so that more Special Mentions and Calling

Attentions find place. They are very imp-
ortant in the business of the House. I
once again thank you very much. I
also thank the staff for all the kind coop-
eration they have extended to me.

SHRI R. RAMAKRISHNAN  (Tamil
Nadu): Mr. Deputy Chairman, 1 am also
one of the Members who will be retiring
at the end of next month. In the rough
and tumble of politics ope is not sure who
will come back and who will not. But as
Shakespeare said in Romeo and Juliet—
“Parting is such sweet sorrow that one
can always go on saying goodbye till it
will be morrow.” When as a young Mem-
ber I came here in 1980, little did T real-
ise that the experience in this House, in
Parliament would be so exciting, enerva-
ting and exhilarating. In fact, T can call
it an unforgetable experience. This House
is the Council of States or the House
of Elders as it is euphemistically referred
to. The debates which went om in
House were always of a high order and it
was a real education even though most ¢-
the Members had themselves a lot of dj
tinction and come from very experien;
background. T can go on and on narra
my experiences in this House. But | th
I would rather wait to write soem m

oirs hoping that I will come back...i,
MR. DEPUTY CHAIRMAN: T
send me a copy of it o
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SHRI R.
Bejore I conclude, 1 will be failing in my
duty if I did not place op.record one thing
which many of us foruel, and thal is a
word of praise about the Secretariat Staff
of the Rajya Sabha mcluding the Chamber
Attendants. | have never found anywhere
else such a band of enthusiastic persons,
wiether it be Secretary-General or  his
-able assistants or even the Chamber att-
endants, ever willing w help a Member
in the discharge of lus parliamentary du-
ties, This is something which | think many
Parliaments the world over must lcarn
from us. And also a word of praise ubout
the press who always took note of what-
ever was said by Members if it was worth
mentioning and ¢ven if it was not, [ think
they added their comments. With these
words, 1 would like to thunk you, Mr.
Deputy Charrman, and your colleagues on
the panel and our most genial Leader of
thc House and our Parliamentary Affairs
Minister who now and then provided ras-
agullas to us. T would like to conclude
in I'tench—aur voir—till we mcct again,

DR. SHANTT G. PATEL: (Maha-
rashtra): Mr. Deputy Chairman, at the
very outsct | would like to expiess my
heartfelt thunks to all those who vccupiedy
the august Chair which you are occupying
just now. I think they huve ull been very
fair (0 mc and I would like to thank them
all. [ would also like to thank the Secret-
atial staff led by the Secretary-General.
who have been of great assistance in hel-
ping us. helping me inparticular whenever
I nceded any assistance from them. 1
remeber the day when T came here for the
first time, when 1 cntered the House for
the first time, a colleague sitting by my
oide told me what counts in this House is

lung power. | haven't cver heard such a
thing. T asked him what he meant by lung

sower. T know as a doctor everyone has
fung and it has only the power of in-
J.Ih'ng and exhaling. But this power of
.ng was not known to me. He explained,
you can shout, if you can raise your
_jce and say things which should not be
“A, probubly you will be heurd not
;%ely by the Chair but by the whole
3use. But at thal moment T had 1o make
# my mind whether I should make use
6F my lung power or mot. I am happy to

RAMAKRISHNAN: Surely.
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say today that I have succeeded in not
using this lung power, and 1 am sure in a
House of this type which haas a certain

tradition, where the main aim is policy-

making. 1 think we should try to stick

[ would like
to thank all Members of the House, Parti-

to this patticular approach.
cularly the people on the other side who
have shown me such consideration which
is very rare to a map from the opposile
side.
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THE LEADER OE 1HE HOUSE
(SARI VISHWANATH PRATAP SINGH)*
May 1 thank you, Mr. Deputy Chaiiman,
and the panel of Vice-Chairman for the
conduct of the Housc through the turb-
ulence of the Finance Bill as well as the
Muslim Womens’ Biil and also the trans-
quility of the Education Policy paper?

Some Members and colleagues are re-

tiring, and I do hope most of them do
come back. As human beings we do deveiop
attachments, and however it is ‘Ayes‘ and
‘Noes’ in the House, but when we are in

the Lobby, it is mostly "Ayes’ rahter than |

‘Noes'. And in spite of all Divisions from
the Chair, when we are in the Central
Hall there were hardly any divisions am-

idst us. j

Here, a mention was made Dhabeje
made for increasing the number of days.
A muntion was made of lyng power. When
lung power is used, one day is multiplied
by several times. But it was not the lung
rower I have come across the mind power
of some of the friends who aie retiring
and I in particular have been a great benes
ficiary of many of their suggestions and
the light they have thrown on the varjous
aspects of the issues that came up in the
House.

T do express my indebtedness to  the
Members who are parting. But parting, as
it is, is partial. Tt may be parting f{rom
the House, but in the larger arena of pub.
fic life, as Hukmdeo Ji mentioned, there
is no parting and it is that arena which is
the essence of public life, We stand united
and together. We wish our friends tha
best, With these words, I eonclude.

MR, ‘DEPUTY CHAIRMAN: Th

House stands ndjourns sine. die.

The House then  adjourng
sine die at twehty-one minuf*
pasg eight of the clock,



